OPEN COURT

CENTRAL ADMINISTRATIVE TRIBUNAL
ALLAHABAD BENCH
_ALLAHABAD.

Original Application No. 1189 of 1996.

Allahabad this the 1lth day of August 2003.

Hon'ble Mr.Justice R.R.K. Trivedi, V.C. ,
I'I‘..'.?n.i.I ble Mr.D.R. Tiﬂari. A M.

1. Kamala
son of Umrao
R/o Village Ra jabari,
P.S. Pipigunj, Tehsil Sadar,
District Gorakhpur.
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2. Jawahar Lal
son of Shed ‘Pujan
R/o0 Village Narkatha Bazar
Post Narkatha Bazar, District Gorakhpur.
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3. Subhas
Son of Bhagwatl
R/o Village Mehnagbazar, P.O.
Bhaurabari, P.S Kampiarganj, Tehsil
Pharenda, District: Gorakhpur.
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4. Sugreev
Son of Musal,
R/o Village Mahuapar, P.0. Rawat I
Ki Bhiti, P.S. Sahjanua, Tehsil
Sadar, District: Gorakhpur. :

Se Ram Kishun
Son of Man Raj,
R/o Village Rasoolpur, P.0O. Pipiganj,
P.S. Pipiganj, Tehsil Pharenda,
District: Gorakhpur.

61 Dina Nath
son of Ram Asrey,
R/o Village Ramwapur, P.O. Tighara
P.S. Pipiganj, District Gorakhpur.

7. Ram Kishun
Son o£ Radhey Shyam,
R/o village RrRamughat,
P.0. %thawaipar P.S. Pipiganj,
District Gorakhpur.

8. Mohd. Insan
son of Lateef,
R/o Village Jaswal Bazar,
Post Ra jabari District Gorakhpur.

9. Ram Karan
Son of Bharose,
R/0 Village Ramughat, P.0. Thawaipar,
P.S. Pipiganj, District Gorakhpur.

10. Ram Brichh
Son of Daya Ram,

R/o Village Harisewakpur,
Post Chargahwa, District Gorakhpur.

1l1. Shambhu Tewari
son of Sumeshwar,
R/o Village Kushalpur, Post Baisal Dhani
Bazar, District Mahara jganj, Gorakhpur.
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Ram Dhani Sahani,

Son of Shripat,

R/o "iillage Ganeshpur, Post Pharenda,
District Gorakhpur.

Kallash

Son of Bhudol,

R/o Village Udwalia Post Magahar,
District Gorakhpur.

Ram Nawal

Son of Lalman

R/o Village Gulriha, Post : Pipigan]
Tehsil Sadar, District Gorakhpur.

Ram Prit son of Jamuna,

R/o Village Baghagada,

Post Baghada, Tehsil Basgaon,
District Gorakhpur.

Sant Raj son of Ayodha,
r/o village Gulharia, Post:Pipiganj,
District Gorakhpur.

Budhi Ram Son of Lal Man,

r/e Village Gaon Sabha Lakshmipur,
(kannaha Khurd), P.0O. Sarahri,
District : Gorakhpur.

Ram Sa jan, Son of Mahadeo,

r/o Village Siyarampur, P.S.Gulriha,
Post Rampur Gopalpur,

District : Gorakhpur.

Ram Vilas son of Bhikha,
r/o Village Manwela Tola,
P.0.Bhumia Bazar,District Gorakhpur.

Ram Dawan, Son of Lal Man,
r/o Village Gulriha, Post:Pipiganj,
District : Gorakhpur.

Badhw Prasad Son of Baij Nath,
R/o Village Gulriha, P.0.and
P.S. Pipiganj, District Gorakhpur.

Jeo Ut Son of Ram Phal,

r/o Village Baghagadha,

Post Baghagadha, Tehsil Basgaon,
District : Gorakhpur.

Paras Nath Son of Shri Ram,

r/o village Baghagadha,

Post : Baghagadha, Tehsil Basgaon,
District : Gorakhpur.

Nar Simh Yadav,

Son of Sudama Yadav,

r/o P.O. Rajarari, P.S. Pipiganj,
Tehsil Sadar, District Goraknpur.

Ram Das, Son of Chillar Prasad,
P.O. and P.S. Pipigan]j,
Tehsil Sadar, District : Gorakhpur.

Ra ja Ram Son of Vishwanath,

r/o village Lamohia, P.0. Pipiganj,
District : Gorakhpur.

(et A




27.

28.

29.

30.

31.

32.

33.

34.

35.

36.

37.

38.

39.

Hari Ram son of Dhan Raj,

r/o village Chamia, Post Madhopur,
P.S. and Tehsil : Khalilabkad,
District : Basti.

Vishwa Nath Son of Dham Raj,

r/o Village Chamia, Post Madhopur,
P.S. and Tehsil Khalilabkad,
District : Basti.

Ram Jiawan Son of Mohar,

r/o Village Bathwa,

Post Madhopur, P.S. Khalilabkad,
District : Basti.

Ram Ka j, Son of Ram Baran,
r/o Village Raja.pari Tola,

P.O. Jaswal Bazar, P.S. Pi%ganj.
Tehs:l.l Sadar, District GorakKhpure.

Bhola Prasad, son of Shyam Narain,
r/o village Bhagwanpur, P.0. and P.S. Pipiganij,
Tehsil : Pharenda, District : Gorakhpur.

Ram Kripal, son of Kalp Nath,
r/o village Makhraha,

Tola : Gulariha, P.0. Pipiganj,
District : Gorakhpur.

Ram Chandar son of Sonai,
r/o Village Kudariha,
Post : Rampur, Gopalpur,
District : Gorakhpur.

Nand 1Lal, son of Ram Charan,
r/o Village Ramughat,

P.O. Thawaipar,

P.S. Pipiganj, Tehsil Sadar,
District : Gorakhpur.

Ram Sewgk, son of Dhamali,

r/o Village Ranipur,

Tola : Padrahna, Post Bhawrabari,
Tehsil : Mahara jgan],

District : Gorakhpur.

Birendra Pratap, s/o Ram Gati,
r/o Village Tandwa Kala,.

P.0. Randhauli, Tehsil Gorikhpur.
District : Gorakhpur.

Ram Dhani, son of Jail Shree,
r/o Village Padrauna,
P.O. Bhaurabari, District : Gorakhgpur.

Hari Har, son of Sita Ram,

r/o Village Baisar, Tela Bakatpur,
Post Bhami Bazar Baya Saisar,
District : Mahara jganj.

Jagdish son of Hari Ram,
r/o Village Baddar Tola, Paraspur,
P.0. Baisar Dhani Bazar,
District : Mahara jgdinj.
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Sudama Son of Dularey,
r/o Village Hanumanpur,
Post : Balsar Dhanibazar,
District : Mahara jgan}j.

Chhote Lal son of Ram Samuj,
r/o Village Ramughat,
P.0O. Thawaipur, District : Gorakhpur.

Ra j Mangal, son of Ram Saran,
r/o Village Imaliya,

P.0O. Bharpahi, P.S. Sahjanwa,
District : Gorakhpur.

Surendra Kumar Yadav,
son of Shyam Lal Yadav,
r/o Village Anand Nagar,
Tola : Pharenda Khurd,
Post : Anandragar,
District : Gorakhpur.

Pritam son of Ram Nath,
r/o vVillage Mujuri, Post : Baida,
P.S. Kamierganj, District : Gorakhpur.

Prahlad son of Vishwa Nath,
r/o village Guleriha,
P.0. Pipiganj, District : Gorakhpur.

Bhagwandas son of Pulhi,

R/o Village Kushalpur, Post Baisar
Dhanibazar, District Mahara jgun],
Gorakhpur.

Bali Ram son of Kallu
R/o Village Bharwar,
Post: Pipigunj, District Gorakhpur.

Jawahar Lal

Son of Sita Ram,

R/o Village Amwa, Post Jhumia Bazar,
District Gorakhnur.

Dwar Pal son of Dularey
R/o Village Chehri, Post Chehri,

District Mahara jgunj, District Gorakhpur.

Ram Deen son of Mahesh,
R/o Village Ornadiya, Post Ramdhauli,
District Gorakhpur.

Dhupai son of Mahesh,
R/o Village Orwaliya, Post: Ramdhauli,
District Gorakhpur.

Ra jendra Prasad son of Kashi,
R/o Village Laxmipur, Post Bhaurabari,
District Gorakhpur.

Sant Raj son of Ram Lakhan,
R/o Village Laxmipur, Post Bhaurabari,
District Gorakhpurw

ecoscae .ApplicantE.

(By Advocate : Sri G.D. Mukher jee)
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Versus.

1. The Union of India through the
General Manager,North Eastern Rallway
Gorakhpur.

2. The Divisional Railway Manager,
Lucknow Division, North Eastern Railway,
Luckrowe.

3. Inspector of wWorks(West)
Lucknow Division, Gorakhpur.

4. Permanent Ways Inspector (Construction),
North Eastern Railway, Gorakhpur.

5% Permanent ways Inspector (Construction)
North Eastern Railway, Lucknow Division
Khalilabad.

6. Permanent Ways Inspector (B.G. Construction),
North Eastern Railway, Gorakhpur.

T e Asstt. Perﬂonal Officer:
Lucknow Division, North Eastern Railway,
Lucknow.

sceone -Resmrﬁents .

(By AdvocateaSri P Mathur)
Sri V.K.Goel)

O RDER

(Hon'ble Mr.Justice R.R.K. Trivedi, v.C.)
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By this 0.A. filed under section 19 of
the Administrative Tribunals Act, 1985, 53 applicants
haw prayed for a direction: to the respondents to
screen and absorb them in accordance with their
position in the Live Casual Labour Register. They
have also prayed for other consequential benefits.
The facgs stated for the aforesald reliefs are that
the applicants no.l to 13 started working as Open
Line Casual Labour prior to 198l1. About other
applicants, it has been stated that they worked
upto February, 1986. This OA . has been filed for
the aforesaid reliefs on 06.11.1996. Full Bench
of Delhi High Court in the case of Jagdish Prasad
Vs. Union of India and Others reported in (2002)3

EeS.Ce576" . a¥ter reviewing the law on the point

has held that the casual labour who worked upto
July, 1986 but, filed application for entering
-quqﬁ/-







